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CORRIGENDUM
COURT NO. 31
HON'BLE MR. JUSTICE AMIT MAHAJAN

NOTE: CRL.L.P. 367/2018 LISTED AT ITEM NO. 23 MAY BE READ AS UNDER:

AFTER NOTICE MISC. MATTERS

23 CRL.L.P.-367/2018 MANOJ KUMAR PANCHAL
V/s MAHENDER KUMAR PANCHAL

VIPIN KUMAR SAINI

OTHER DETAILS OF ADVOCATES:

DELETION NOTES

1. W.P.(C)4382/2025 LISTED BEFORE HON'BLE DB-IV AT ITEM NO.115 IS DELETED AS
THE SAME IS RETURNED TO FILING COUNTER.

2. W.P.(C) 2677/2011 LISTED BEFORE HON'BLE MR. JUSTICE ANISH DAYAL AT ITEM NO.
47 IS DELETED AS THE SAME IS DISPOSED OF MATTER.

3. CM(M)634/2025 LISTED BEFORE HON'BLE MR. JUSTICE MANOJ JAIN AT ITEM NO.76 IS
DELETED AS THE SAME IS RETURNED TO FILING COUNTER.

4. CRL.A. 16/2025 LISTED BEFORE HON'BLE MR. JUSTICE RAVINDER DUDEJA AT ITEM NO.
65 IN THE ADVANCE CAUSE LIST IS DELETED AS THE SAME IS LISTED IN THE
SUPPLEMENTARY CAUSE LIST.
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